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(b) whether it is permissible under the
orders of the Central Government to pay
extra remunecration to the personal staff
of officers of the Government who ‘arc
appointed on the Boards of autonomous
Oiganisation set up by Government?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): (a) and (b). The
Secretary, Department of Labour and
Employment, bas been appointed as
Chairman of the Central Board of
Trustees, Employees’ Provident Fund,
under Section SA(1) of the Employees’
Provident Funds and Family Pension
Fund Act, 1952. He is not ex-officio
Charrman of the Board The Private
Secretary and the P.A. attached to the
Secrctary are paid certain fees by the
Employees Provident Fund Orgainstation
for doing the work of the Employees’ Pro-
vident Fund in addition to their mormal
duties Such payment are allowed under
the rules.

Export of Indlan Arms and Ammunition

2472. SHRI M. M. JOSEPH:
SHRI SHRIKISHAN MODI:

Will the Minister of DEFENCE be
pleased to state:

(a) whether Indian-made arms
ammunitions were exported to
foreign countries; and

and
some

(b) if s0, the main features thereof
and the amqunt for which this export
was dealt, year-wise, for the last throe

years ?
THE M () ATE (DE-
FENCE vﬂ%mﬁ t? THE MI-

NISTRY QOF DEFBNCE (SHRL VIDYA
CHARAN  SHUKLA): (a). Yes, 9.
"Bxport of  military  eguipmpnt hag,
been made on commercial  basis
o some frieridly coustries during the last
few years, '

(b in Sorcign wxchuege
8 undgr Poen earnod by wuch selsR
Opring ¢he lnst theeo yearsi—w

NOVEMBER 30. 1972

Written Answers 100
—_1—56_6-—70“~ 19-}0*-7—1 T 1971-92
T UnTakhs of Rupees) T T

77 68 20,3R 32 AQ

"1 would not be in the public interest
to disclose further details.
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